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Name of the Company

Saakar Construction Pvt.Ltd. & Ors.
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12 09 2017 — CA(CAA) No.126/KB/2017 — Saakar Construction Pvt. Ltd. & Ors.

ORDER

Ld. Lawyer on behalf of the petitioner is present.

Ld. Lawyer appearing on behalf of the petitioner prayed for some time as
he received the brief recently from the previous lawyer. Heard, prayer is

allowed.
Fixed on 30.10.2017.

S /-

MANORAMA KUMARI
MEMBER(J)



